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(b) and (c) Storage facilities have been constructed for the storage of raw material
required for generation of Atomic energy in the country. The total cost of such facilities

established so far 1s about ¥ 8.5 crore.

21 nuclear power reactors are under operation in the country with an installed
generating capacity of 5780 MW. Thirteen (13) reactors with a total installed capacity of
3380 MW (One reactor of 100 MW capacity located at Rawatbhata, Rajasthan which is
under extended shutdown for techno-economic assessment) are under International Atomic
Energy Agency (IAEA) safeguards and are eligible for use of imported fuel. The existing
storage capacity is adequate to run the IAEA safeguarded reactors for a period of about
6 years as per the envisaged plans of Nuclear Power Programme. There is also adequate
space to store the fuel requirement of un-safeguarded reactors. Each ton of Uranium has a
potential to generate about 45 million Units of Electricity in our Pressurised Heavy Water
Reactors. The level of procurement of Uranium will be commensurate with our current

and future needs and the necessary stocks will be always maintained.

(dy All the fuel storage faciliies are located within Nuclear Fuel Complex
(NFC) premises and adequate measures are implemented for their safety and security.
Only authorised persons are allowed to operate the facilities and material accounting is

being maintained by authorised agency of the facility.
Agreement with World Bank for Sustainable Urban Development Project

*267. SHRIKIRANMAYNANDA : Will the Minister of URBAN DEVELOPMENT
be pleased to state:

(a) Whether the World Bank and some State Governments have signed a loan and
project agreement to enable the international bank to provide millions of Rupee to the

Government for its Sustainable Urban Development Projects; and

(by 1if so, the details thereof and the progress made in the each State in this regard
along with the funds sanctioned and spent by the Government so far, State/UT-wise?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKATAH NATDU)
:(a) Yes, Sir.

(b) A loan agreement for UUS$ 105.23 million and a GEF grant for Us$ 18.45
million was signed on 5th February, 2010 between World Bank and Department of
Economic Affairs, Ministry of Finance for Sustainable Urban Transport Project in the
Cities of Indore ( Madhya Pradesh), Pimpri-Chinchwad({Maharashtra), Naya Raipur
{Chhattisgarh) and Mysore &Hubli-Dharwad( Karnataka). Under this loan/project
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agreement, technical assistance is to be provided to the Ministry of Urban Development
to improve capacity to implement public and non-motorized-transport-related aspects
of National Urban Transport Policy, and to support design and implementation of
demonstration projects in above five selected cities. Out of the loan amount, US§ 36.85
million loan amount and GEF grant of US$ 7.70 million have been disbursed as on 31st

May, 2015.

Similarly, another loan agreement of US$ 400 million was signed between World
Bank and Department of Economic Affairs, Minmistry of Finance on 3rd June, 2015 for
strengthening Urban Governance and financial sustainability of ULBs in the State Tamil
Nadu. Under this loan/project agreement, technical assistance will be provided to State
Govt. of Tamil Nadu for improvement in Urban services. No disbursement has been

made for the project as of now.
Foreign investment in nuclear power

*#268. DR. KANWAR DEEP SINGH : Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that one of the highlights of the nuclear deal struck in 2005

was massive foreign investment in nuclear power of India; and

(by if so, whether the desired level of investment has been made by the countries
like USA, France, Japan and Russia in Indian nuclear power and if not, the reasons

therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONSANDPRIMEMINISTER’SOFFICE (DR. JITENDR A
SINGH) : (a) No, Sir. India US Agreement for cooperation concerning peaceful uses of
nuclear energy, signed in October 2008 envisaged setting up of nuclear power reactors
with international collaboration, thereby helping us in moving closer to our target of

63,000 MW of nuclear power generation by 2032.

(by Discussions on techno-commercial aspects on setting up large capacity
Light Water Reactors (LWRs) in the country have been taken up with M/s AREVA of
France, M/s Westinghouse Electric Company and GE Hitachi Nuclear Energy of USA.
The Government, in March, 2013, has accorded administrative approval and financial
sanction for setting up of Kudankulam Units 3 and 4, with technical cooperation with

Russig, at Kudankulam in Tamil Nadu. No agreement has been reached with Japan.



